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~ Mr. C.E. Sharma,‘Coansel forfapplicant;
Heard learned counsel for the appllcant. e
- -Learned counsel for the appllcant submits that -
order of this Tribunal has been complied with and as ~

) such he does not. want to press thls Contempt Petltlon.

~ 'ACCOIdlngly,'the Contempt Petltion is dlsposed of'?
‘as not pressed. _ , o ;

(B.L!%QEATRi) . (M.L. CHAUHAN)
'MEMBER ({A) ‘ | L MEMBER (J)

AHQ



